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Manoj Kumar Agqgarwal (Accountant Member)

1.  Aforesaid appeal by assessee for Assessment Year [in short

referred to as ‘AY’] 2006-07 contest the order of Ld. Commissioner of

Income-Tax (Appeals)-11, Chennai [in short referred to as ‘CIT(A)],
Appeal No.ITA No.188/13-14 dated 29/06/2018.
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2.  The regqistry placed on record a letter dated 04/02/2020 filed by the
Ld. Authorized Representative for assessee (AR) wherein it has been
submitted that the assessee seek withdrawal of appeal and does not
wish to pursue the same. In the above background, Ld. AR sought
permission to withdraw the appeal, which was not objected to by the
revenue.

3. Keeping in view the same the appeal stands dismissed as being
not pressed.

Order pronounced in the open court on 10" February, 2020.
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